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m.ﬂnlhld::hme, but what I hate 1s
of things here in
the forum o?‘:;mn‘hm rather than
with you m your chamber 1 have
heard a remark from Mr Hem Barua
that the conduct of the Depury
Speaker should be probed into It
may be the conduct of the Deputy
Speaker 15 good bad or indifferent,
but 1s 1t right, 1s it tair, 1s 1t proper,
15 it honest, 15 1t just, to say that
kind of thing about a person who 1s
a dignitary of the House T we
have pushed him nut we have no
busmness to speak in this manner
Please make some observation 1n re-
gard to the propriety of conduct m-
side the House by people on this
side of the House as well as on that
side

Shr1 Hem Barua: On s pomnt of
personal explanation When 1 saxd
like that I had reasons for saying
that, and 1 want the digmty of the
House to be mantained What has
pained me s that the Deputy
Speaker when he 15 1n the Chair,
makes comments and betrays a par-
tisan attitude

Mr Speaker: Shrimati Knpalam

1232 hrs.

DEMANDS FOR GRANTS—Contd
MINISTEY OF INDUSTRIAL DEVELOPMENT
AND COMPANY AFFAIRS—cOTEd

Shrimati Sucheta Kripalanj (Gon-
da) Thank you very much for giv-
ing me an opportunity to speak par-
taicularly when there 15 such a scram-
ble for time

The Ministiy of Industrial Deve-
lopment, after reorgarusation, holds
a very crucial position mn the deve-
lopment of industries of this coun-
try, because 1t 15 respaonsible for pro-
motion of ndustnialisatwn, for plan-
ning,” for development and control
and assistance to Industries as well
as for the formulation of general in-
dustrial policles and varwous other
things Therefore, this ministry is in
a poaition now, 1f it has a pragmatic
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approach, to formulate prudent poli-
cies and umplement them tg take thus
country out of the economic depres-
mon in which it 15 finding atself

Fiom all accounts, the industrial
situation m thus country @t the
moment 18 very serwous. The report
of the munstry while acknowledg-
ing this says that mmnly the blame
15 on the two years of drought I do
adrmut that the agro-based industries
have suffered on account of the
drought There 1s a serious situation
m the sugar industry textide indus-
try and various other industries, and
may be in other anculary industries
But to blame manly the drought for
the Jepression would be very incor-
rect Our policies have not been cor-
rect there have been defects m vm-
plementation, lack of co-ordination,
lack of rapport between the Govern-
ment and the industmal interests
These are some of the reasons 1
should say they are the more grave
reasons for the depresmon mn wndus-
try that we see today

Let us take, for instance the credit
policy to which Mr Desa: also made
a reference as also other members
before me The credit squeeze was
umposed to remove pressure from
prices, but in actual fact what was
the effect® It starved the industry,
it retarded production 1t did not
achieve the objective for which 1t
was done ‘The idea was that specu-
lation and cornering should be stopp-
ed, but speculation and cornering
could be stopped Perhap 't
could have been handled by s~me
other method  Government have
other means For instance, thc For-
ward Markets Commussion eould have
done something

Why was 1t that we failed in our
objective? We failed in our objec-
tive because there 13 too much black
money all over Attempts have been
made year after yvear to control black
money, but we have not succeeded.
Therefore, we have now to see that
we take some drastic steps to see
how this underground meomay can be
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ibaiunau Sucheta Krpalan|
blougni up 1 your camnul sutciud
I wuy ower wdy, WD you must
Wuak even ol VEry drastic mewsuses
as Gellouewasaliln because we cannot
allow ths money w0 distort Wie pule-
cies we lay down and the pro-
grammes that we wish to implemcat
A very serious measure that has gone
to depress our economy 1s devalua-
twn., [ thunk this wes one of the
devastating mustakes that we com-
mutted because our imports have a
rigd pattern There are certain im-
ports without which we cannot Jo
We have to import Yood, for instance
The pattern of production that nss
come about i this country is based
on umported raw matenal and com-
ponents and spares and if we do uot
mmport these things these industries
wil] come to a grinding halt There-
fore our opportimty for cutting
down our imports was wvery little
Where there was such a mgid pat-
tern, we should have thought twice
before devaluition The result was
that it did not help our imports or
our industries but 1t merely increas-
ed the cust of production We are
suffering from cost push inflation In
such a situation we shou'd iake
every care to see that we do not ag-
gravate the mtuation and that we do
not in~rease the prices I am talking
as fast as posmible because I am
aware of the difficulty of time So
these have contributed to the slow-
ness of the growth not only to the
slowness of economic growth but
also to recession 'The recession 1
staring us 1n the face Some people
mav describe 1t as a slump Tt is
much more serlous The recessinn
in demand i{s so much that even
units declining production are
unable to clear their output TLet us
examine only one industry—engine-
ering industry I am getting re-
ports that in UP unit gfter unit is
closing  Recently news appeared
from Bombay that 7500 people had
‘been 1aid off because the units could
not support them any more TIn the
engineering Industry todav there is
80 much idle capacity ‘The marhine
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one tall ton There 15 thus a huge
udle capacity 1n structural fabrication
The same position holds

seriously affected since the Raillway
Board dewded that they would cut
down their pmichases It 1s working
to fifty per cent of its caparity As
a result of the dwindhing demand for
wagons other industries also cater-
ing to wagon bwlding industry, are
affected because wagon components
like 1ron and steel casting steel forg-
mgs and so cannot sell their goods
There are a dozen of these industries

only this Steel foundry whose 70
to 80 per cent capacity 15 used for
wagons also suffers and i turn it
affects the steel industry  Rolling
mlls cannot produce and they had
to cut down Even steel mills are
unable to sell their imngots In that
way there 11 a chain reaction and
the entire engineering industry s In
a bad way
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thungs right il there 15 a will to do
p0. Bome people n authorily Say
that the recession problem can be
solved by duversifying production as
well a8y having larger exports It
18 eamer smd than done You have
to export in g competitive market
Ourcnlto(pmducuunuvmhmh

and the cost of raw matenal is ngh
We are underutihsing our installed
capacity There 15 low productivity
These are very Serious and basi
causes which we have to overcome 1f
we have to capture the foreign mar-
ket Therefore, if we want to reaily
push our exports. then we have o
make the mndustrial raw matenals
avmlable at the international prices
We must also make efforis to remove
the drawbacks in the excise and cus-
toms duties, and we must simphty
the Government procedures Our
flaca] and monetary policies need re-
vismon before we can even think of
really winning the foreign market
where we can push our exports All
these matters have to be approached
from a pragmatic peint of view and
pushed up with great firmness

X

Then by mere exports, we
cannot save the industry and 1m-
prove OUT economy. We must have
a sizeable Indian market. In fact the
bhome market should be of such a
size that economic scale can be eff-
ected s0 that the price of the
export commodities can be kept
down. In order to do that, it 15 most
{mportant that the economy should
be revived and the prevalling reces-
monary conditions should be bestwn
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consumer demands can be sausted
The consumers cen have Some mule-
able savings so that they can invest
or purchase Because, produstion aud
cuonsumption should go side by swle;
they are not independent of each
If we create such condiions
in the country where the consumer
has no purchasing power, the indus-
tries also cannot survive,

1 would like to give some nstances
of nefficient working, &3 regands
policy as well as implementation of
the policy 1 will give you an 1llus-
tration of the automobie industry.
For the last 20 years, we are hedring
so much about the automobile wndus-
try So many committées have been
appointed and so many complalnts
have been made But what 18 the
condition of the automobile industry
in this country today? Today, the
siluation 1s completely monopolistic.
The price ol the automobiles 18 ris-
ing, there 13 a price spiral, and the
quality has come down like anything.
There has been s great hue and cry
among the public; as a result of this
hue and cry,"a committee has been
apponted [ do mot know whether
ultimately the comumittee’s findings
will pressurise the Government 10
take some suitable action or the com-
mittee's findings will be to shelve
the mssue ss has been done for the
The automobile indus-

have
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[Shrmau Sucheta Krpalan:]

Ante Minuster has saud that the total
yield out of this extra levy would
be Rs 780 crores Ths figure has
been challenged by the Chamrman of
the Federation of Cotton Power
Looms Associstions  The Chairman
says that the total yielg would Le
Rs 5260 crores and not Rs 780
crores I would request the Minster

to look carefully into 1t The other
people who have made more
careful calculation say the yeld

would be about Rs 60 crores 1
know the Mimisters do not make the
ealeulations, and that the calculution
12 worked out by some officers But
who 15 that officer who musled the
Minister? If he has been msled
then to what extent

Every day, new taxes are being
mposed We are suffering under a
heavy burden of taxation There-
fore, we would like to know whether
there 15 such a miscalculation 1n the
Government s accounting as 5 result
of which there 15 such a grear dis-
parity mn figures On the one side
the Government swd that they are
going to get less than Rs B .roies
while on the other, the industry says
that the total amount would be al-
most Rs 60 crores If it 15 sq, st 18
high time that we mend these mat-
ters

Member
taken

Mr Speaker. The hon
must fimsh now She has
more than 15 minutes today

Shrimati Suchets EKripalani I
know the Government 15 very snxi-
ous to help the industry and help
the sick textile malls They deserve
to be helped But I would like to
know how they have been persuad-
ed and whal pressure has been used
so that such wrong figures have been
put before the House If the figures
are wrong 1 shall be most happy if
they are corrected

One word more and I shall finssh
What is planmng® What 15 our
policy and what is our implementa-~
tion in regard to our industrial plan-
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ning® The Industrial Policy Resalu-
tion is the sheet-anchor of our policy.
Have we made any assessment of it?
Have we seen to what extent ths
policy has been followed”? Have we
assessed whether we have deviated
from the policy? 1Is it not time we
make a proper assessment whether
we are on the right hines or not* The
Directive Principles have prohibited
concentration of wealth But lo what
extent the directions 1md down 1n the
Constitution have been violated 18
now known to us through the report
of the Monopohes Commussion For-
tunately we will have a change to
dilate upon this when we have the
debate on the Monopohes Commis-
s1on's report

These are very basic things Who-
ever presides over tlus munutry as
wel] as the Cabinet should consider
these things 1if they are desiwrous of
taking this country out of the eco-
nomic depression and put it on the
road to economic development These
are bamic and wvital matters which
need very careful and honest prub-
ing into I would therefore, humbly
Tequest the minuster to look into all
these matters and see n what wey
recession can be checked, because we
are gong to face very sericus tumes
The country 18 suffering from chronle
ur~moloyment and  underdevelop-
ment If on the top of it we have
recession 1 do not know what 15 go-
ing to happen Therefore, I consider
it to be one of the most important
and basic problems which need to be
looked inte by the munmtry You
should make a reallstic assessmentof
the resources, raw materials and also
human material and then decide how
we can proceed and develop the
country and take the country out of
the present economic depression

ft wmek et - (v sfaer)
wow wgew, & o d0 340 @
TR YA ARE S Wit e s

w o f!
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Wit ATeiry sfteneft e e
A g Y oY ey W  fiv aore
® ur wek g wowTe At e & dar
ol Aar 5 qET AR 9T o 4f
wr o G I & w07 8 wOE
o fedm 7w f& = iy Amen ¥
aymar fi a®w fGgoxr 8 Fuzr =
T T, 52 F0T o 4y ww g
o ¥ € Amr A W F ar 7s
w43 5o 1 feam watm war
g ARAT g voiT g fr owt
& T & Fe Pefdfadt w1 wrdre
oY s o agw wA T
Mr, Bpeaker: You will have to

write to me I cannot allow a discus=-
non,

o wK wRAW : § frm 340
¥ AT a7 ST TH WRIE

e THAAET WNfgm (F9)
Ay agRa, w9 fw 340wt
@ Afad

“At any time after a motion
has been made, a8 member may

move that the debate on the
motion be adjourned™

oy foogw % weam § 5 W
faag @t .

Mr. Speaker: Kindly read the next
rule also, <o that it may be clear.

e W wihge Mg e
a7 AT oA EE A §, )
LU

Mr Speaker: I will read that por-
tion

e W wAge Wfgw g
Tl % N A TE A g
o wedt g g ofifad
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Mr Speaker: You are gomng into
the merits Mr. Janardhanan has to
speak, Any way, the debate would
not be adjourned.

o T wAmT wfga @ sWT
®TY e A WY T g AT WA WY
9 FT FATIAT | gAN TN F
g1 dfFr oo W gwoam W
wr3fad fF s 708 3 mwr o
TR & TN A AT AT AT T
& IMF THEOF FTGL 6,000 We
wT

Mr. gpeaker: Rule 341 says:

“It the Speaker 13 of opuuon
that a motion for the adjournment
of a debate 1s an abuse of the
rules of the House, he may either
forthwith put the question there-
on or decline 10 propose the gues-
tion ™

e Tm wARgT Sifear o9 A -
# Flww Fgaa BYATa @ gg A
it g1 ? ag g T ang § A fa
75 ¥UT TT A 25w @ w4 417 4
o fam At § w8 0T wEwn
gt €0 A ¢ fe S e
ot e gt & 9 & fad A wr Frerfy
=fgd ww & .y 7w gaw feel
afgr

Mr. Speaker: It cannot be raused
hike this After all, Shrimat: Sucheta
Krpalam has pomnted out that there
is a lot of dufference between the
figureg given and the figures supposed
to be supplied by somebody else

N W AW : IW AT

Mer. Speaker: It may be ten tumes,
it may be hundred times. The differ~

er I
am sure the hon. Mimster has noted
it down. I do not think he should
answer to that point immediately now
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[Mr Spesker]

because then there will be a separate strengtheneg mady more

debate on that He can reply to that Mﬂmﬁmmu

point in his reply at the end of the that does not mean that I agree with

debate on the Demands

e vm milgr wWifgmr I
A g AN over ¥ W QR
¥ CHT aE s oww @ gEw
B W Bgenr w¥A?

Mr. Bpeaker. We have only ten
minutes more I do not want to deny
other hon Members a chance to speak
on these Demands  After all, they
are also 1egular Members and they
should not be denied @ chanep to
speak by raising points like thus

Wo T AT wifgmr gw it ar
(T T wa & ox grat agtAv
T 1
8hri C Janardhaman (Trichur)
Sir, it 1y now openly admitted hy
everyone thal there 1s a recession in
our mdustry

Mr Speaker I may remund Shn
Janardhanan that he will have to con-
clude before we mise for lunch He
may adjust accordingly

An hon, Member Sir we may ad-
journ for lunch flve minutes late

Bhri ¢ Janardhanam Sir the indu-
strialists have taken the offenmive by
closures by mass retrenchment and
by wage freeze Some umts of our
public sector also have closed down
The situation has become very serious
and 1t calls for drastic action I am
afraid the actions taken by the Gov-
ernment so far will serve only to
detpen the crims and not to solve 1t

The so-called new economic and
mdustrial policy of this Government
has gone definitely agmnst its 1956
industmal police resolution They
bave already scuttled or begun to
scuttle the public sector Yesterday,
some of my hon friends from the
other mde, when they spoke, they
were al] for abolition of the public
sector But, Sir, T ay sgainst it, I
am for the public sector I want the
public sector to be enlarged to be

corruption,
nepotism, peffictency, everyihing is
there and if the Government ig mot
Eoing to take immediate action to curb
all these things, to eradicate all these
things, the apostles of free enterprise
will utifise al] these things to mobilise
the people against public sector, and
that should not be done

Sir as I sad the Government 1s
slowly scuttbng the public sector
scheme In the 1956 resolution they
had declared that they would not
allow private entcrpiise to enter the
public secior and if I remember cor-
rect both stec] and fertilisers are =
cluded in that But now Sir Govern-
ment 15 handing over fertiliser to an
American company I think there is
ap offer for a private steel mill also
In this way step by step the public
se~tor 15 weakened and the Govern-
ment 15 going to sabotage the earlier
policy Added to this comes the hbe-
ralisation of imports It strikes at
the root of our endeavour gor sell-
reliance Permit me Sir to gquote
here the Economac Times, winch says

*The programme of import sub-
stitution 1mtrated after the sus-
pension of Western aad towards

the eng of 1985 has suffered a

sermus setback due to the hbera-

hsation of wmports  The pro-
gramme was beginning to make
headway and there was hope of
substitutes being found in wital
flelds such as non-ferrous metals,
chemicals and metallurgy But
now with imports being allowed,
even those metals wihuch have
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of us know the latest notorwous Birla
scandal about licences The mdustrial
policy and the licensing system have
served only the interests of the mono-
polisis and not the commeon man.
Foreign monopoly capital is also mak-
g more and more mroads into our
economy Ewven though in our Indu-
strial Poliey Resolution we have made
provision agains! monopolies, they
have grown all these vears and they
are growing still The situation has
become very serious, because the Gov-
ernment departed from the 1956
Industrial Policy Resolution and
allowed the monopolies to grow and
allowed foreign capital to make in-
Toads ntp our economy

Because of all this the public sec-
tor 15 being weakened But the Gov-
ernment 15 trying to meet the econo-
mic crims, the industrial criss, in the
capitalistic wav When the world
capitalist system is itself in crisis, they
cannot solve problems in the old way.
Only by taking radical stepg imme-
diately could they solve the problem.
They must try to nationalise foreign
capita] and curb monopolies. Then
alone will they be able to make pro-
gress in this field.

‘The Industrial Policy Resolution of
1856 lays down:

“In order that industnialisation
may benefit the pconomy of the
country as a whole, it Is important
that disparities in levels of deve-
lopment between different regions
should be progressively reduced”™

“This Government did not implement
that part of the Resolution snd there

and Co. Affeirs)
"l:1.I"lnl“;‘l,:mnm :a e
w 7 ent it. 1f anything, the
disparities

of Kerala, from where I come. For
listorical and other reasons, Kerala iz
a backward State. But what is our
experience of removing that back-
wardness during the last ten years.
During the first and second Plan
Kerala was neglected. In the First
and Second Plan a negligible amount
of Ra. 079 crores was invested 1n
Kerala as against Rs. 920 crores in
the whole of India. In the Third Plan
an allotment of Rs 71 crores was
made for Kerala as against the all-
India investment of Re 1,281 crores.
But the actual jnvestment was only
Rs 30 crores, because some of the
Central =chemeg of industries did not
materialise

13 brs

1 will give only two or three exam-
ples There was provision for two
precision factories in the Third Plan.
One was given to Kota, Rajasthan
and the other to Palghat, Kerala. The
Kota factory wag finished in Decem-
ber, 1966 but only the foundation
stone was laxd of the factory at Pal-
ghat in December 1066. Just see the
difference’

Then, 1in the Draft Outline of the
Fourth Plan there is provision for the
development of the Hindustan
Machine Tools factory at Kalamassery,
Kerala, but a couple of days back to
a question by some of my hon. friends
the hon. Minister replied that that
plan was dropped because stocks were
accumulating in HMT,

the titanium factory and the hon.
Minister said that they had promised
some help to the State Government.
That Government secured the licence
in 1981 for the expansion of the tita-
nium factory and they were trying
for forelgn collaboration, but they
did not get it. Now they have asked
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[S8bri C Janardhanan]
for some help but the Government
is not giving any help They have
provided only Rs 35 lakhs while that
Government asked for Rs 50 lakhs
at least for this year

I do not want to raise the question
of phytochemicals and so many other
industries which were never given
to Kerala But I do not think that
these things have happened acciden-
tally If is a deliberate policy of this
Government, we believe, because this
Government wants certain regions (o
be kept backward as their base for
raw materials and cheap labour

There must be a reason or expla-
nation for thal because in Kerala we
have got evervthing for mndusinal ex-
pansion We have an intelligent, edu-
cated and hard working labour We
can supply electricity at cheaper rates
than many States can We have
natural resources  We are earmng
maore foreign exchange than my oiher
State Then, what 1= the explanabon
for keeping Kerala as a backward
State” This ong cannot understand
That 185 why I say that it 13 a deli-
berate policy of the Government to
keep some regions bickward

I think, our peoplc will understand
these things They know ‘heir nghts
They know how 1o fight for thewr
rights They have shown to this Gov-
ernment more than once how they can
fight this Government No more talk
of national integration wil] solve this
problem Therefore I appeal to this
Government to lake immediate steps
to industrialise backwarg areas ike
Kerala.

Shri Vasudevan Nair (Peermade)
Andhra also

Shri C. Japardhanan: Andhra also
Al gtates which are backward States
must be given industries, then only
backward regions can come up and
through that natioral mtegration will
be achieved

Mr, Speaker: The Mimster wnll
reply round about 215 and we hardly
have 15 minutes for one or two
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speakers If for any reason the Mini-
ster's reply 15 postponed then we will
not have any more Demands in this
House  Therefore I appesl to hon.
Members that even if they do mot get
a chance they should let these De-
mands be Over so that tomorrow we
could take up some other Demands

We shall now adjourn for Lunch
and meet a*un at 2 o Clock

13.0¢ nrs.

(The [ ok Sabhag then adymirned for
Lunch tll Fourteen of the Clock)

(The Lok Sobha re-gstembled after
Luneh at four minutey past Fourteen
of the Clock)

[Mr Derury Seeixrr i the Chair]
DEMANDE FOR GRAMNTS—Contd

MinisTRY OF INDUSTRIAT T)FVELOPMENT
anp Company ArratRs—Contd

Mr  DPeputy-Speakerr Shn J
Ahmed

Shri R D Bhandwre (Bombay Cen-
tial) Wha about this side”

Wir Depuvty-Speaker We have only
153 munutes more 1 have to finush

‘teir tme 1 am sorry

Shr; P K Ghosh (Ranchi) The
Lme may be extended

Mr Deputy Speaker* It 15 very

difficult The Spiaker has already
declaied that the Mimster would be
called at 215

Shri Kartlk Oraon (Lohardaga) I
also want to speak on thas

Shri P. K. Ghosh. We are prepared
to sit late in the evening

Mr. Deputy-Speaker: Today the
Speaker has gald that we must imsh
this Demand before $.00. The Minis-
ter wnll take about 45 minufes. 1
know that Mr P K Ghosh has

trying since yesterdsy 1 will

]
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finish with the Opposition and then,
time permithng, we shall see (In-
terruptions)

Shri Eartik Orson. I just want
five munutes

Mr, Deputy-Speaker. Next time I
will give lum ten rmnutes, but not
ths ume

Shri J Ahmed (Dhubri) 1 do not
like to take my time 1n narrating the
industrial development of the country
as & whole, but I will confine myself
to my State, namely the State of
Assam I have gone through the de
mands for grants of the Mimistry of
Industrial Development and Company
Affairs for the yea: 1967-68 angd 1t
pamns me that our hon Mimster, who
is & man from Assam has not includ-
ed a sngle industrial concern for
Assam 1 have also vainly searched
the notes on the important schemes
that have been given 1 went through
them and I find that not a single
scheme for Assam has been included
The other day, when I was speaking
on the Railway Budget, I mentioned
a woid about the jute industry
After the partition of India into
Indian Union and Pakistan, the major
Jute-producing districts have gone to

All the jute industries are
established 1in  Calcutta 1 Bengal
With the Partition and after the 1065
war with Pakistan our trade in the
jute sector has totally stopped The
rauways that we have arg not able to
carry the jute that 15 produced 1n
Assam I expected that our hon M-
nister who 13 from Asam, would try
to have a jute mill at least in Assam n
the public sector

Bhri Himatsingka (Godda) Future
of jute mlly 18 very dark

Bhri J. Ahmed Yes, Sir, 1t 15 very

and Co Affasrs)

Our fate 18 very dark I know the
hon Member and I thank hum for ths,
Qur fate 13 very dark That 15 very
true  Unlesg something 1s done by
the Government of India, surely you
are going to lose Assam Our late
Prime Mmster Shn  Jawaharlal
Nehru, during the time of Chinese
war said that this time we could not
protect Assam  Probably you are
giving Assam to somebody 1 do not
know to whom It may be to China
or Pakistan or somebody else But
1t seems that the people of Assam
are losing faith in this Government
They are not having any kind of
deielopment No pnivate industria-
list 45 coming forward to establish
mny industry newly 1n Assam because
of 1ts unsafe position The only indus
try which 15 there namely the tea
industry 15 being neglected

We have heard from the Deputy
Prime Minister Shri Morarn Desal
the other day that foreigners m ths
country are talung away as profits
much more then what they were tak-
ing before In spite of the fact that
some portion of our ndustry 1is
managed by fore'gners and some por-
tion has been taken over by wur
people we find that the profits we
are earfung and the exporis we are
malang havg been deteriorating
But the foreigners who are here are
making huge profits I know that 50
per cent of the tea gardens in Assam
are managed by Indians I know
what happens at the Calcutta auction
every time The te: which comes
from the tea gardens managed by
our people and which 15 sold at that
auction fetches much less profit than
that sold by the foreignersg who are
still there What 1g the reason for
this fact that their tea fetches more®
The reason 15 that our andustrial
concerns do not care for the quality
and its improvement They look only
to the profit motive Ithas also been
reported that sometimes, our business-
men who are managing the tea in-
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[Shrr J Ahmed) Qranty of this Ministry; not & single
going on  Unfes; we improve the industry has been included in it fot
qualify, unless we have tes of a pro- Assam I am sorTy to say that se
per standard, we shall not be able many problems have been created m
to earn much foreign exchange and Assam Assam has become a prob-
we shall be losing 8o, I would sug- lem-State, and if nothing 15 done, if
gest 1o the hon Minister that the no improvement 1s made, industrially
Indan concerns which are losing and and otherwise, 1n respect of defance

which are not earming and which
are not keeping up the standard must
be nationalised and they must be pur-
chased by Government

Bhrimat! Jayaben Shah (Amrel)
The tea Industry 13 under the Com-
merce Mimstry

8Sbhr J Ahmed The same thing 1s
true of the ju ¢ industry also

In regard to industrial develop
ment, I would submit that industry
has to develop where raw materials
are found m abundance So, indus-
tries must be located at places
where the raw materials are found
1t abundance I understand that the
Government of Assam have taken up
the question of starting a jute mull
on & co-operative basis at Nowgong
ptobably, but 1 feel that it ghould
have been located in the Goalpara
district which 15 producing the best
quality of jute and perhaps also the
largest quantity of jute m Assam
Next to East Bengal Assam comes in
the matter of jute production 8o, I
would request the hon Minuster to
have a Jute mill in the distnict of
Goelpara I would like to submut that
there 15 enough land in  Rangamati
which was the headguarters of the
Mogttul emperor &t the time of the
invamon of Asssm Thers 15 enough
land, und it 1s just near the Brahma
putra tiver The commumeation 18
good there S0, I would request the
hon Minaster to have a jute mill in
the pubilic sector at least in the Goal-
pera district Then I come to

-3

and so on, I thuink we are gong
lose Assam Then I do not know
what will be the fate of Assam

When I came to Dellu, 1 found in
the quarters allotted to MPs and also
government officials and Minsters

What do they do in Japan? In
Japan, it 15 a home industry We are
spending money on putting up tus
hedging and nlso mmntaimng, trim-
ming i1t every month Why not make
these hedges of tea bushes? I would
request the Minutry to take up fhus
matter and see that the hedges of
Government buildings and bungalows
ip, the capital are made of tea bushes
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I will tall you the resson why it
is like that. In pre-independence

habit of helping the industrialists n
the fond hiope that these industrialists
would stand by the people when
independence was attalned, I remem-
ber in 1926 when Government want-
ed to give & subvention of about
Rs. 12 crores to TISCO. In the All
India Congress Committee, a proposi-
tion was brought forward by Pandit
Motila] Nehru that the AICC should
support it. Then a very mmple re-
quest was made by some of us that
this company should give additional
traming facilities to Indiams I re-
member very well that the managing
director of the company then sald,
“It 15 all very well to talk of nationa-
liam, but I cannot forego my business
talent I cannot do it. I can only
take two" That is the way in which
the industrialist has always dealt
with the people of this country, and
that Is the conflict here The mind
is towards the private sector, the

profession s towards the public
sector

That is why in the public sector
also a sort of psychology is created
that it cannot function, that is the

veconomy. May [ submit that the so-
called mixed economy has been an
unmixed evil to this country. It has

tered uption, it has ag
ed industry utilising Government for
1ts own benefit, 1t has encouraged the
weaker section of poliicians to fall
into the hands of these business mund-
ed industrialists who want to thrive
upon thig kind of economy.

In fact, thal ig the reason why you
have got thus Hazari Report, the
Monopolies Commision’'s report, the
Mahalanobis Commuttee’s repart.
What do all these reports show? If
the planming was meant for the bene-
fit of the people, why did the wealth
of this country go into a few houses?

This Government must, at least now,
in the fourth plan period make up its

this two-faced provimon.
15 alWways a strong
against the industrialist
fnends here were compluning that
it is very stringent I was surprised
to hear it Except that it requires a
number of forms to be filled up, it
18 the most lax form of admimstration,

|
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(8hr1 Tennet! Viswanatham]
the company law itself was framed.
The compay law js meant to help the
industrialist, and the industrialist is
the person who helps the Mmisters.

Of course, people will get wounded
if I say that they are in the hands of
the busminessmen, but look at the
enormous amount of political subs-
criptions that they gave By the end
of 1956 they collected nearly Rs. §
crores from the wvarious companies
for the 1857 elections 1 drew the
attention of the then Prime Minster
I put 1t 1n wrting Probably in his
records you mighy find it I smd it
wag impossible to manage these in-
dustrialists if you take large subscrip-
tions from them  Al] that he sad
was ‘I shall see that no sharp prac-
tices are indulged in". Ang he also
added that they were actually help-
ing some of the other parties Our
troubles began from then when once
we got into the hands of the indus-
trialists It is not the fault of the
industrialists The industrialist
exists for his profit; he does not exist
for the sake of the country The
country 18 incidental to him; his pro-
fit is primary. But it is the duty of
the ruling party, of the Government
to see that they are not gwded by
the industrialists What has happen=
ed to the management of the banks?
‘Who manages the banks? The direc-
fors of the Reserve Bank or the State
Bank—most of them are persons who
are in the hands of these industria-
lists; their policies are al] guided by
them. That is why these monopolies
bave come in in spite of all the provi-
s.0ns that there shall be no concentra-
tion of the means of production or of
wealth. The Congress government
had all the powers and the House
was willing to give full power to the
government although some of us
thought that they should not have
so many powers and power should
not be concentrated so much in the
hands of the executive. Parliament
was always indulgent to the govern-
ment. How does the government use
these powers?! Only to help the in-
dustrialists. That & why we are in

JULY 21, 1047
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thig trouble. If today government
wants to help the nation, {t must ses
that they are not at the beck and
call of the industrialists. Most of
these people do not turn towards the
interest of the nation. We did not
get independence to utihse the Te-
sources and the manpower and the
brainpower to help five per cent of
the population or two per cent of the
population. We fought for indepen-
dence mot only for sentimental and
political reasons; we fought alsp for
the economic uplift of the people,
the vas; masses 1n this country who
were being pround down by poverty.
rdave we achieved anything by way
of improving the statug of the com-
mon man® When the demands for
the muustry of industry or for the
rommeree ministry come before the
House, 1t was mostly g dialogue bet-
ween the minister and one group of
persons as if that demand was intend-
ed only for the industrialists and no
body else All of us are interested,
fifty crores of people are interested in
what direction 13 given by the gov-
crnment to industry Is it in the
national interest oy primarily in the
interest of only those who run the
industry? The notion had high hopes
when indepcndence came.  People
are now anxioug to see what has
happened as thry are sending people
to the legislatures in election after
election and we are finding that
wealth is geiting concentrated ip the
hands of fewer and fewer families. I
ask the government why they do not
change their mind and take a look
from the poing of view of fifty crores
of people, ano not from the point of
view of a few of these industrialists.

1 shall conclude. The plan outlines
have always raid thet one of the
ideas of the government should be
the removal of regional imbalances
Where raw materials is not the pri-
mary factor, industries must be so
located as to remove regional im-
balances. It '3 with that view the
people of Andinra Pradesh were look~
ing forward to the fifth stesl plant;
it was not of the asking of the Andhra
Government but it was decided on
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the advice of the foreign experts and
Mr. Subramaniam the then Minister
an 1963 promised that he proposed to
have the fifth steel plant at Vizag
and he wrote to the Andhra Govern-
ment, they appownied officers and
surveyed 1t in 1963, A consortium
was appointed which agmn recom-
qmended Vmsakapatnam But in 1986
they broke to the heart the promise
they made fo, the ear. They must
change this policy of the govern-
ment if they want to create public
confidence. Let them not lose Andhra
Pradesh also: tney have lost Madras.

Shri Kartik Oraon (Lohardaga):
Mr Deputy-Speaker, Sir, I would
hke {0 think you very much for giv-
ing me an opportumity to speak on
the Demands for Grants under the
Ministry of Industrial Development
and Company Affaurs Although I
have spent about 15 yearsin industry,
about 10 years in foreign countries
ond five vears in India, I regret to
have to say that I am perhaps the
last man to be called and perhaps
have the least to say. As you have
dAllowed me five minutes, T shall try
4o confine myself to five minutes

I am not an industrialist, not even
a research worker in industry. But
because I have spent my life in this
fleld, I thunk I should give something
which will be the dishllation of my
experience and my observations
during these years I would
hike to present my ponts of
views rather than proofs which will
aim to suggest a way of thinking
about problems of |ndustria]l develop-
ment and perhaps of other develop-
ment also, based on the belief, that
in this, ag in any other matters, men
are more important than money. By
men, I mean men of character,—men
of character to man the industries.
“That ig the vital thing that is required
for industria] developments todmy. If
1 may s0, this is the aspect which we
have besn neglecting throughout, in
umost all the industries.

I would like to bring to the atten-
tion nf the hon. Minister certain facts,
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Whule forming the Board of Darectors
for these industries, I request him to
bear in mind that care 1s taken to
see that only such persons as have
buminess competence
pline to fall in line with the
ives of the Government,
mted. That bemng so, 1
to draw the aftention of
ter who is responmble for
appointments to these
behalf of the Presidenmt,
he must take persons who meet
the following requrements: (a) they
must have the conviction in Govern-
ment’s policies; (b) they must be men
of abulity and experience to translate
those policies into programmes; (c)
they must have character and inte-
grity; (d) they must have the willing-
ness to serve and spare time for at-
tending to the work of the Board;
(e) they must have the ability to
visualise things of the orgamsation in
the future in relation to the require-
ments of pl i devel t, and
(f)—last but not the least—they must
have the ability to work m harmony
with everybody They must have {aith
in the work and the people to which
they belong They must be made to
feel that 1t is thewr industry and
everybody must be made to develop
a feeling of a sense of belonging.

i
i i

I would blre to say that today we
are having a number of projects, some
big and some small Almost all the
big projects sre in the public sector,
and they are being run with forelgn
collaboration, and when we say
foreign collabwration, we mean colla-
boration in terms of men, money,
machinery and material. So, by get-
ting everything from forelgn coun-
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people are of the opuuon that they
shpuld concentrate more on the run-

they will upset thing in production
I was wery much amused by a reply
gven to Unstarred Question No 652
minus er gave certain flgures about
the Heavy Engineering Corpo
ration He waid although this project
18 running at g loss of Rs 337 crores,
1t will continue to run at a loss for

i
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I am only mierested in the projects
paying profits”

% a% wort af ¥ ag aga g
Wy ) ¥8 § g0 ¥ vav e Py
¥ awgur ¢ ) feem & wT A O
dr Pt 2 @ W wml@
oWy 1 ofe s & oY ofer ¥
Wify woark wf g oY wEr o Y
a0 FIE gw ) g v ¥ feara
Y WY W g W W W gt )
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ww ¥t fowelt faeoly e @ o
& 1 w0t o wrofe my ok waw
Tahd e g § Wi oy Fenht
9t ¥ ITDT IW@ AT ¥ uwiw faw
ot ptar faiy & a8 Fvh § fore
% fiewr 3 fier o7 v e fag v
anfar At &, ww 0% 99 fom & &1
w1 iy agrar Ay §, w6 Wb Ty
worar war 1 fipmr $ 9T 0 oftE
dur @t @ v amet ofus oed@
A7 ¥ gy a WY @ s o gy vt
§ ot G & Tk Il W
gfr & wv€ o oyefoe ferw Wy
SN AF WA AT § 1 4y aEa
rvger ar § o & e g fw waw
WX g

fax  wtw aix o T
a2 § 1 g7 ¥ g mwear o oo
¥ b e WA
T w1 agr & & wemEr
1§ weg qur st o) &1 afs agrand
am F e a f ma e ey
el & @ w9 fad@w wawa
gWr | 9 qgr 9T 9 a1t faoret
Fowen §, wa agr o< fafwer o 48
fogg famd § o %€ a@ & o
¥ s oY W &, o gt gz WY Y
e feqr amr wfgy ofF 9w
g% & w19t ¥ gear fod, 97 W Anfy
wr Atwr il ot ams wwen & gw
wOr & ot spfaza g xE T

and Co Affairs)
o & aumt ¥ fwg el
Wt 7 § wfew T & adwre
wify e 7y & 1 oy qw ey ffa § o
W qET W Wavry Y gt wfeg
T wew MW w1 AT wgw %
& ¥ i e ww & e
o et wifgg |

qar A ov eperd e
deeY anfeg gy g A o o
et 3 AgwIfaT % wmETT O Wy
ATa} WA T v & T gwT #
Kfex MrEA T ATF A gw A T A
wgaw fear Ay sifgg 9r 7% @ fw
FageamqE YT @A

fwx & g% ot faer T S
ART GNT T TE W Sl o fen
o FfeT 77 IO oA awgE
g ¥ | ofe fawen ow £ g o
o Ty § o et gait ol ey
arse faar arm wifgy afeT ag
R g T AT wfge |

sfeqr & faagw wrar @ war
¥ txr g § oY ¥@ & wpuam &
foq =g qT AW ® TEr wroaAr
mfE rasar ¢ | wWeww ¥
agr & «my A qoAT avr o £
waE st §TRT § 39 8) g
fem g afew ¥z & o fawfawr v
qfrar g 4 o1 T & 1 < feay far
Yoy W w0 o% e
o T AT ko

Iuty mrdT w3 o 3
My § o7 % ga fpvw g | Ax
g werw i gar § 1w Peaf
b sedacizif R L f R - L
@ et X wEy & ey

w ot ¢ o =iy Y WO
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7 & ag afemr Aifa swrer 1w
wrfga |

weT F1 GF AW W s
271 wifge, fav & feaat & afas
s faw a% | fow i qlar fae
T ¥ T T FT ¥ yraw AT
sraw & gra fewdr s gy
sreqr 1 7€ & | A WX @9 q A
AT § @ Y, I £ 7« & g agr
gz wiifas fasa & srdwy wigesr
wyATg Wy fEw |

Shri Piloo Mody (Godhra) Sir, 15
it right that while this Mimstry’s
Demands are being discussed the
Deputy Minister should be 1n Bhopal
politicking away?

wiwq fee (%) ¥ oA
AT F wAE A ¥ fam g § 7

Mr. Deputy.Speaker: This has
been raised yesterday also I do not
think 1t 15 very relevant now when
I am cslling the hon Mimster io
reply to the debate (Interrup-
tions)

Shri 5. Kandappan (Mettur) Sir,
it would be a healthy convention if
all the Ministers to the
particular ministry remain here
when the Demands for Grants are
being discussed

woft Wiy Ew el W o Tt @
st 1 xw fag fow wft o g
wft w1 ot Ty AT iy |

Mr. Depuiy-Speaker: The Cabinet
Minuster 1s going to reply to the
debate. He s responsible for the
Minstry of which the Demands for
Grants are bang debated. He will
mplytulntmpomhnud.

Shri Eameshwar Singh: He 13 not
at all responsible for all the De-
mands (Interruptions).

The Minister of Industrial Deve-
lopment and Company Affairs (Shri
F, A. Ahmed): First of all, T would
like to know whether I shall nave
anly 13 minutes

Mr.  Deputy-Speaker. What I
would suggest 1s that you should take
about 45 minutes, because this 1» an
important Minustry I hon Mem-
bers agree, we will take up non-
official busmmess at 330 pm  after
these demands are voted

Some hon. Members: Yes

Shei F A  Ahmed: Mr Depuly-
Speaker, Sir, 1 am grateful to the
House, and also to you, for axtend-
ing the tume up to 330 PM., because
this will enable me to cover at least
some of the polnts made by the hon
Members 1 know that the discussion
on demands which preceded that of
my Minstry proceeded at & =nails
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First of all doubts have been rais-
ed whether we have been pursuing
the Industrial Policy Resolution,
which was adopted so long ago as
1856 This Industrial Policy Resolu-
tion was preceded by a resolulion of
1948 With very Litle modification
wha! we had decided in 1948 was
alwr 1ctually embodied in this Indus-
trial Poliev Resolution of 1956

I would bke to pomnt out to the
hon Members that in this Industrial
Policy Resolution the industries with
which we are to deal and the deve-
lupment of which we had to take
necessary actions were divided into
three categores—fistly industres
the future development of which
will be exclusive responsibility of
the State, secondly, industnes which
will he progressively State-owned
but In which the private enterprise
will also be expected to supplement
the effort of the State and, thirdly
the rememing industries wiuch will

there was some righdity, or what was
said about classification was sacrosanct
and what was placed i1n one sector
could not be taken py the other sec-
tor Yor inetance, so far as the first

5

il

s
o3k
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policy in consonance with what was
contamned 1n the Industrial Policy Re-
solution

In the First Plan out of & total -
vestment of Rs 398 crores, Rs €0
crores were invested in the public sec-
tor and Rs 338 crores in the private
sector In the Second Plan, the tot.
investment was Rs 1,820 crores out
of which Ks 770 crores n the
public sector and Rs 850 crore
in the private sector In the Thrd
Plan out of a total mvestment of
Rs 2605 crores, Rs
in the public sector and Rs
erores in the private sector

Therefore hon Members will see
that 1n pursuance of the policy we
have been making more and more n-
vestment in the publie sector

Shri M. Amersey (Banaskantha)
That 1s why all this trouble

Shri F. A, Ahmed: The result is
that our investment in public sector
s not very likely to be 56 or ST per
cent of the total nvestment made in
the country Therefore it 1s Dot correct
for anyone to say that in this
we have mot been pursuing the po-
Ley laid down in the Tndustrial Po-
licy Resolution
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Shn ¥, A Ahmed]

Public Sector more frivate pdustngs | JOF. Deputy-Speaker: May | re-

will also be merged under public Quest hon. not to dusturb;

. ¥ otherwise, it will be difeult,

Bhry
about

Bhry F. A, Ahmef: It you wll
havg patience, 1 shall alsg dea] with
monopoltes. FPlease have patence. [
wes dealing with the other gspect of

EnxmeshWar Ringh: What
monapoly?

the guestion.
Then, what were the objectives of
the Industrial Policy Resolution?

xﬂ utnili it was acceleration of
rate sconomic growth and
spesding up of industhalisation, n
particular the development of heavy
and machine-bulding industries, se-
condly, preventon of coneentration
of growth in a small section of the
population, thurdly, reduction of dis-
partties in  levels of development
between different regions, fourthly,
protection of small sector and, Afth-
1y, encouragement of the co-operative
sector,

In this connection 1 would also
Lke to point out that go far as the
objective of encouraging the gmall
sector and the co-operative sector are
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cally nil. In the Second Plan, there
was production of the value of
Rs 375.7 crores of which produclion
of capital goods wes of the value of
Rs 2377 crores, production of inter-
mediate capital goods was of the
value of Rs 531 crores and produc-
tion of consumer goods was of tke
value of Rs 849 crores. In the Third
Plan, the total production was 10~
creased to Rs BT5 75 crores of which
capital goods amount to Rs 44165
crores, inte-mediste capital  goods
amount to Rs 268 croreg and consu-
mer goods amount to Rs 188 crores.
In the Fourth Plan, it 15 expected that
1t will increase to Rs, 2,435 crores of
which Rs 1,344 crores wall be of capi-
tal goods, Rs 718 crores of interme-
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from Kerala said that pothing is done
in Kerala and my friends from other
Stateg also will repeat the same story.

also.

Another hon. Member: Uttar Pra-
desh glso. (Interruption),

WMo TAAAET Afgar  wEw 7
¢ § 1 W fggeart a®, ara o
FET— T 7 & O wATE K

Bhri F. A. Ahmed: Here also, 1
would like the hon, Members 1o have
an all-India outlook, to have a look
whereby we think of production, we
think of development of the country
and not in terms of regions.

Bhri Tenneti Viswamatham: This

coming frum various parts of the
country We are expected 1o spesk
on the sonditions in those particular
parts of the country from which we
come If thig is called puoe?;itlhm,

say,

pansion of & plant and I sad that
expansion had been agreed to from

6,000 (Interruptions) It is al-
ready there.

Shri 8. K. Tapuriah (Palb)' Rajas-
than has been neglected. (Interrup-
Ton)

Mr Deputy-Speaker: Shall we
start a second debate from every
State (Interruptions).
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ment there and to participate in the
mdustrial development of the coun-
try For that purpose, we have got
two organisations one 15 the orgam-
of the Development Commusz-
soner and the other is the National
Small Industries Corporation, under
which the mnstalment system, the
credit facilities and all these are pro-
vided, s0 far as small sector 1s con-
cerned I do not wish to take the
time of the House 1n dealing witn tl at
aspect 1n detail

A question was taised about foreign
collaboration So far as forcign colla-
boration m concerned our policy has
been there and 1 would lLke to tell
the House that we continue to pur-
sue that policy What 15 our policy”
Our policy with regard to foreign 1n-
vestment has been laid down and pur-
sued to serve the national interest
So far as major interest in gwnership
angd effective control of an undeitak-
ing gre concerned they should be 1n
Indian hands The only exception to
this genera] guid-line 15 where the
main contribution of the project v n
a fleld of technology where we have
made lttle piogress and wnere a
great deal of additional development
15 nécessary e g machine bulding or
organt~ chemical industries or where
the amount of foreign exchange need
ed for the project is ‘such that un-
less the foreigner is allowed to have

JULY 31, 1967
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allowed foreign collaboration, But I
would like to tell the House that as
techmical know-how 1s developing in
our country, as more and more know-
ledge of technology and science 15 be-
ing developed in our country, it 1is
our policy to see that techmeal
know-how indigenously developed is
gwven preference to techrnical know-
how from outside our country. That
1s the policy that we want to pursue

Simularly go far as the imports from
other countries are concerned, we have
stuck to a very firm policy of not al-
lowing the mmport of such component
parts and spare parts as can be indi-
genously made available in our coun-
try In fact, I have taken action al-
ready whereby we are goung to have
1 vecond look at the Licences which
have been given for import purpase
in order tn sce whether some of the
items 1n respect of which licences
have been given can be produced or
manufactured i1n owm country mdigen-
ously If they could be produced in
our country we shall cee *hat all
those things which are indigenously
produced are fully utiised and not
imported from outside That ;= our
pohey with regard to imports

A question which has been Jisturb-
ing hon Members of this House and
also the public outside ys the questzon
of recession Various reasons have
been gven for this recession but I
would like to pomt out that the re-
cession 38 not in all the industrier but
only in some of the industries

Bhri § K Tapuriash Would he
mention those industries where he
thinks there is recession?

Shri F. A Ahmed- I shall mention
them presently

There are, 1n fact & number of sn-
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industry, conveying equipment indus-
try, and roller bearings industry,
there has been no recession

The industries which are pre-
sently facing recession include
steel castings, structural, cast iron

spun pipes, the ralway wagon indus-
try, mining and coal machinery, com-
mercial vehicles, construction equip-
ment and machine-tools

sad

Shri 8. K. Tapuriah: Hc had
that ;n the g o1 dustries
which he had mentloned pmdu-.tmn
had gone up Dwoes the fact Lthat pro-
duétiori has gone up mcan that there
1= no recession® O1 does the accu-
mulation of stock and the non-sale-
ability of goods constitute 1epession”

Bhri F, A, Ahmed: What I have
sald 15 that they are running, and the
stock with them 1s not very heavy
There 15 bound to be some stock with
the manufacturer, but I do not anti-
cipate any difficulty in those indus-
tries

Bhri Nath Pai (Rajapur) I dud
not want to interrupt, but I just want
to understand this This threat of re-
cession 1s not somethung imaginary
but it 15 a reality. In the major In-
dustrial units in Bombay, as for in-
stance, the Premuer Automobiles, as
you, Mr, Deputy-Speaker are aware
the employees are being thrown out
of employment . . .

Shri B. K. Tapuriah: 9000 workers
have been thrown out in Bombay
alone,

Shri Nath Pal: In Bombay alone,
in the major industrial units, gs many
as 9000 workers have already lost
their jobs, This is not something to

this tronble. Recession can be worse
than jnflation in some cases

Shri F. A, Ahmed: That is an en-
tirely different question. What I
was trying to polnt out was that there
were certain industries . . .

Indust. Develop. 1 75
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Shri Nath Pal: This 15 what I am
pointing out.

8hn F. A. Ahmed- I shall deal with
the gencral gspect later on What 1
was trymg to pomnt out was this

So far uas steel castings are .oncern-
ed, the growth of this industry has
been closely linked with the manu-
facture of railway rolling-stock, auto-
mobule and other industrial machin-
ery This industry has also been ex-
empted from the licensing provisicn.
Therefore, the hon Member will sce
that unless and untill the expansion
programme of the raulway etc, 18
taken up ths industry ;8 lhkely to be
ailected Nevertheless we mre taking
certain a tion which I hope would
help this industry There has been a
fall n actual production during the
Jast year although more number of
umts have gone into production Till
last vear the demand from the rail-
watvs had been consistent and the
production gchedule was satsfactory
The demand, from the railways has
however registered a decline and this
to some extent has resulted in idle
capacity

Now, 1 come to the foundry indus-
try ‘The engineenng industries in
general are facing recession, which
has also been reflected in the foundry
industry which 18 a feeder indudtry
to other engineering industries.

Another facton which was partly
responsible for the present recesmon
in thiz industry hzs been the feilure
of the indigenous industry, more par-
ticularly the older units of the indus-
try, which did not during their years
of prosperity think of diversifying
their range of production even for
the manufacture of larger and heavier
types of carbon steel castings and
various types of sophisticated alloy
steel castings A few of them have,
however, started of late accepting
orders for larger castings and some
are reported to have produced cast-
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ve demand nternally, improve-
ment of credit facilities and hire-pur-
chase arrangements on easier terms
are being considered. I hope decisions
in these matters will soon be taken

Stricter scrutiny of items allowed

been entered into already to ensure
that nothing 15 allowed to be import-
ed for which indigenous capacity is

industries 15 also under pconsiderstion,
as for example, railway wagons and
track materials.

8hri 8. K. Tapuriah: He just now
said that items in regard to which
indigenous capacity 13 avalable here
should not be allowed to be imported

JULY 21, 1047
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produced, we shall ein-
cel those licances, modify thera snd
see that whatever is available within
the country is being utilised for the
purpose of meeting cur requiremients,

e W wifgm . g ¥
4 WOy vt oy dfafaelr ot § fex
o Wiy g ¥ 39 W 7w @ § Wi
gfare ¥ gt T S<argdm oy
gy oy 9¢  fafeei W
HORT %1 T § |

Shri F. A. Ahmed: If he had given
me notice of thus, I would certanly
have ascertained from by colleague

Shri Kanwar Lal Gupta (Dell
Badar): He 15 supposed to know
these thungs He is replying to the
debate in respect of his department.

Shri Chandrika
He cannot know

Prasad (Balla)-

Shri F. A, Ahmed: Ask anything
about my department. About penicil-
lin and other similar things, I have
to find out.

oY we wo W (dgW) - ITRT
gy w1 fask fafawr i gre wmar

Shrj F A. Ahmed: It 15 true that
there has been a recession, but as I
have pointed out, this recession has
been due to the fact that there has
been a slackening of mnternal demand.
It has been very unfortunate for us
that we have been basing our manu-
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8Bhri F. A. Ahmed: By giving sub-

sidy and so on But so far as quality
15 concerned, i1t entirely concerns the
people who are actually managing
these indusines, and merely giving
subsdy or merely enabling a parti-
cular product to compete in the inter-
national market by reducing the price
and so on will not do unleas and un-
til we are also 1n a position to improve
the quality. And for that purpose I
would earnestly request that all Lhose
who mre conc d with facture
should gee that quality improves.

Shri Pilop Mody: What steps are

you taking tp 1mprove quality?

Shri Kanwar Lal Gupla: Your
officers are muixed up with these capl-
talists, and that is why this decline iz
quality, You do not take steps.

Shri C. C. Desal (Sabarkantha): In
the Surgical Instruments Factory in
Madras, large unsold stocks of these
surgical instruments dre lying.

Shri F. A, Ahed: So far as the im-
provement of quality is concerned, I
agree that the Gowvernment have also
to play a role in helping poth the
public end private enterprise to im-
prove thg quality. For that purpose
we have the research department, and
1 would like to inform hon. thembars
that [ am setting up a committee to
brihg abdut coordination between
{he tesearrch depaktment and the in-
dustrial department,. ...

BB PS¢ Mody: Committess do
not htiprove quailty.

Shri F. A. Ahmed:. .. s0 that people
engaged in the various research acti-

and Co. Affairs)

vitles may actually know in what
field they can help us by improving
the quality of various products in our
country, For that purpose we gre
taking necessary action, and I entire-
ly agree that unless and until the
quality not only for the external
market but also for the internal
market is produced it will not satisfy
the consumer,

ot woT wTw oy : qeAw AR,
ag ot fuzt §, 10 8, 78 wor foed
o2 et & 3 1w ) vk | e
wyt f wrq @1 ¥ WYy T,
¥er gt Fe2 veter o v W
BE oavimadw t s

Mr Deputy-Bpeaker: With the Lhmi-
ted time af hly disposal, he eahnot
cover all the points If you repeat, it
is not posaible.

Shri Kanwir Lal Gopta: He must
reply to this question

‘Mr, Depuiy-Bpeaker: You
that pownt thrice

Shri Eanwir Lal Gupts: He is not
replying

Mr. Deputy-Speaker: He 15 replying
n a general way
of; erireere g : 7€ Eea to fard

@ @ ¢ v wh wieT ¥ WY
L i

Mr  Deputy-Bpeaker: Regarding
concentration and monapoly, he h‘;

already said that a Siscussion
coming. Already he has made the

statement,

ot criewe foy wdt w@Tw
feht etz wr o fr MY X XY, XW
fRRmgeEng we

raised
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ing how there should be co-ordination
between and industry
which wnll help in the improvement
of qualty, and which will also help
m bringing down the cost of produc-
tion Questions had been raised about
the gquality of the car I was not spe
cifically dealing with one particular
item Not only here but elsewhere
also on an gverage gbout 10 to 12 com-
plaints reach me every day regarding
the quality of the various cars which
are now 1n the market I have already
taken action to find out where the
fault 15 and how the defect can be re-
moved For that purpose a commuttee
has been appomnted With regard to
the manufacture of cars I have not
been able to know what the members
call g small car What can be a smal
ler car than the Standard which we
have now? I certamnly think that &
cheaper and more economuc car is the
demand I have indicated 1n the
Rajya Sabha that I had 1ssued g large
number of questionnawres and given
time to these varous people to Eive
me replies within three months When
the replies are avallable 1t will be
possible for us to take a decision and
go ahead with our proposal I can
also inform the hon Members that we
must be grateful to Pandit Nehru for
forseeing the requirements of our
country

An hop. Member Why not to the
present Prime Manrster?

Shri F A Ahmed Because it was
at his 1mtiative that all the basic -
dustmes hike the heavy engineering,
heavy electricals and hesvy machine
vools, were € and we can
now utilise these basic industries for
producing capital goods and machine-
ries It 135 the diversification of the
various capacities which are latent in
these hasic indusiries that will help
us go forward 1o the directon 1n
which the hon Members want When
we have the heavy machine tools
industry and heavy engineerng jndus-
try and glso heavy electricals and
MAMC why 15 1t not possible for us
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to manufacture the component parts
necessary, which gre required for the
purpose of assembling a car These
are things which are bemng looked into
and at the proper trme I ghall come
before the House with our proposals
when we are able to take a decision

Shrn K N Pandey (Padrauna)
Kindly examune the manufacture of
small tractors also because that 15 the
general demand of the public

Shri F A Ahmed This 15 what I
can say Hon Members have express
ed thar natural anxiety about various
thmgs abou* my mumstry All of them
cannot be disposed of withun such a
short tme So far as the tractors are
toncerned, the other dav I told the
House that we were short of the pre-
scnt demand Actually we are con-
sydering a propossl from Czechoslo-
vikia lo have g factory in the public
seclor where it may be poswuble to
manufacture a tractor of low horse-
power say 20 hp or even below 20
h p 'That proposal 15 undér consi
deration (Interruptions)  Mr
Desa: ycsterday raised the question
that therp way no necessity to go n
for another project because the exist-
ing projects can manufacture these
tractors Bul my regret s that some
of these manufacturers were EWven
heonces 1o manufacture tractors be-
low 20 hp and none of them utilised
them (Interruption) I am sorry I
cannot wait for the pleasure of these
people 1o manufacture there tractors
at their sweet yall 1t will ,uit them
only to manufacture high-p
tractors they are not for manufactur
ing the smaller umts Therefore we
have thought of the necessity of
manufacturing these tractors

have an

Shri F. A Ahmed: They have not
done it I know, they have not taken
action for g long time (Interrupton)

Mr Deputy-Speaker: Order, order,
He 1s concludmg ‘There i3 no Hme.
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tors to have more production, and
help the kisans.

tion way raised thet the units under
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Shri C. C. Dygtl: Is not the Heavy
Engineering Corporation at Ranchi,
undsr yoyu?

Bhrl . A. Alumed: T was just refer-

ring to the projectg which are running
and pre in operation., So far as the

Allied Machinery Corporation Lid., is
only partly in production. (Interrup-
tion).

Shri M. Amersey: We know all of
them. What is the gense of repeating
the same facts? (Interruption),

Shri Randhir Singh: They do not
understand what he says.

Bhrl F. A. Ahshed: The hon, Mem-
bers must have patience. I wa# just try=
ing to point out that gn allegation was
made that all the units, all the pub~
lic sector undertakings, were running
at & loss. What I have pointed out
wag that there are some units which
are running at a loss, and there are
some units which are having a profit,
and there are other units which are
still ynder the stage of comstruction.
Mr. Desal yesterday made a point that
out of the investments we have made,
we gre only getting a return of 8
per cent.

Shpyi M. Amersey: Despite your
monopolies, you cannot make profits,

Bhri F. A. Ahmed: While we are
considering the losse= and profits of
these public sector umts. We must not
forget the fact that a large number of
these unity also provide for expendi-
ture on township. (Interruption). A
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perlod 1s Jonger than in projects manu-
facturing consumer goods. These gre
the factors to be taken into conside-
ration 1 am sure onCe they are es=
tablished and onee our demand deve-
lops and they are able to export cur
capita] goods and machinery, they
will be gble to show much better re-
sults than what they have hitherto
been doing  (Interruptions).

Mr. Deputy-Speaker: There 15 no
time; we are encroaching upon pr-
vale members’ time now.

Shri 5. M. Banerjee (Kanpur): All
his further assurances should be lad
on the Table of the House.

Mr. Deputy-Speaker: We are press-
sed for time, If there are any further
points Lo be clarifled, he is easmly ac-
coessible

Shri F. A. Ahmed: I was trying to
clear many of the conceptions which
the hon members had I can only dis-
chdaige my duty by pointing out what
I know, what I think and what deci-
sions have been taken But I am
sorty I cannot give ‘my understanding
to the hon members if they are not
prepared to understand the things
which I want to say.

It 1s all very well for us to erihicise
this or that thung. I know that our
development has not been as rapid as
we would have liked, Perhaps there
have been shortcomings, At the
same time, we must not 1gnore what
we have achieved during the last 15
or 18 years; it has not been insignifi-
cant It can be compated favourably
with the standard in any developing
country The rate of development in
developing countrieg hag peen psess-
#d at about 3 per cent. With all kinds
of difficulties, we are maintaining this
rate. 1 admut we have to increase that
rate. It is no use condemning every
thing, whether it is good or bad. What
is bad let us condemn and criticise,
Out of that criticlsm let us try to im-
prove At the same time, let us ack-
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helped to develop our country. It is in
this approach thal our nnm Hes.
It is nouse weeping before the people
of the world that everything is wrong
with Indiag sand so on. I would like
hon. Members to get out ¢f that men-
tality and to gve credit where that
credit is deserved and to condemn
where condemnation is necessary.
(Interruptions).

Shrimati Sochela Kripalani: Sir,
one matter which | raised in my speech
has remamed unanswered and that
i about the quantum of money that
15 going to come to Government as &
result of the excise levy.

Shri F. A. Ahmed: I would have
replied 1o that but I would Ilike to
point out that neither the powerlooms
nor the question of levying excise
duties are concerned with my Minls-
try. That is a point which I am for-
warding to the Minister of Finance.
He will take note of it and do the
needful (Interruptions).

Mr. Deputy-Speaker; I shall put
all the cut motions to the vote of the
House.

All the cut motions were and

negatwed,,

Mr. Deputy-Speaker:
put the Demands,

put
I shall now

The question is:

“That the respective sumg not
exceeding the amounts shown in
the fourth column of the order
paper, be granteq to the Presmident
to complete the sums necessary
to defray the charges that will
come in course of payment during
the year ending the 31st day of
March, 1968, in respect of the
heads of demands entered in the
second column thereof against
Demands Nos. 36 to 59, 58, 99 and
128 relating to the Ministry of In-
dustrial Development and Come
pany Affgirs”

‘The motion was adopted.
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[The Motwons for Demands for
Grants which were adopted by the
I.ol; Sabha are reproduced below—
Ed

DEmaND No 5§6—DEpARTMENT or
InvusTRIAL DevELopMENT

and Co. Affawrs)

Ra, 3748000 be granted to the
Presdent to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1968,
respect of ‘Other Revenue Expen-
diture of the Department
Industrial Development’"”

AR E

Demavp NO 98—DrPaRTMENT OF
CoMPANY AFFAIRR

“That & sum not exceeding
Rs 1615000 be granted to the
President to complete the gum
necessary to defray the charges
which wil] come in  course of
payment during the year ending
the 31st day of March, 19688, in

pect of ‘Department of Com-

“That a sum not ding
Rs 3291000 be granted to the
Premdent to complete the sum
fecessary to defray the charges
whuch will come 1n  course of
payment during the year ending
the 31st day of March, 1968, in
respect of ‘Department of Indu-
strial Development’”

Demanp No, 57—INpusTries

“That a sum not exceeding
Rs 2,78,78,000 be granted to the
Presdent to complete the gum
necessary to defray the charges
which will come in  course of
payment during the year ending
the 31st duy of March, 1968, m
Tespect of 'Industries’™

Deyave No 58—Sarr

“That a sum not exceeding
Rs 37,21,000 be granted to the
Presdent to complete the sum
necessary to defray the charges
which will come 1n  course of
payment during the year ending
the 31st day of March, 1083, in
respect of ‘Salt’”

pany Affairs’"”

Demanp No $9—OtHER Rrverug Ex-
PENDITURE OF THE DEPARTMENT OF
CompPANY AFFATRS

“That a sum not exceeding
Rs 32,11,000 be granted to the
Presudent to complete the sum
meceisary to defray the charges
which will come_in course of
payment during the year ending
the 3lst day of March, 1988, m
respect of ‘Other Revenue Expen-
diture of the Department of
Company Affaurs’”

DenAND NO 128—CAPrTaL OUTLAY OF



